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LegBllsation of Abortion 

3786. SHRI SRADHAKAR SUPAKAR : 
Will the Ministerof HEALTH AND FAMI-
LY PLANNING AND WORKS, 
HOUSING AND URIlAN DEVELOI'-
MENT be pleased to stale: 

(a) whether opinions of the Government 
of States and Union Terriluries have tx.'Cn 
obtained about the proposal of le~alising 
abortion; and 

(b) if so, the States and the Union Terri-
tories which have slIpported the measure? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING; AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (DR. S. 
CHANDRASEKHAR) : (a) Yes. 

(b) The State Governments of Assam, 
Bihar, Gujarat, Jammu and Kashmir, Har-
yana, MaharBshtra, Mysore, Orissa, Rlijas-
than Bnd West Bengal and the Union Terri-
tories of Goa, Daman and Diu, Himachal 

Pradesh, Pondicherry, A. & N. Administra-
tion, L. M. A. Islands, Chandigarh and 
Dadra and Nagar Haveli have fully suppor-
ted the measure. The State Governments of 
Andhra Pradesh, Tamil Nadu, Punjab and 
Uttar Pradesh and the Union Territory 01 
Delhi have also given qualified support to 
the measure. 
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